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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

A 1/2008 in ClVIL APPEAL NO. 5630 OF 2008

HI NDUSTAN COPPER LI M TED Appel I ant (s)
VERSUS
M S NI CCO CORPORATI ON LTD. Respondent ( s)

(Wth appln(s) for early hearing and office report )

Dat e: 06/01/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE P. SATHASI VAM

For Appellant(s) Ms. Nandi ni Sen, Adv.
For M. Deba Prasad Mikherjee, Adv.

For Respondent (s) M. Rahul CGupta, Adv.
M. Pinaki Addey, Adv.
M. Chiraranjan Addey, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Post during the sunmmer vacation, 2009.

Application for early hearing is allowed.
(R K. DHAWAN) (VEERA VERMR)
COURT MASTER COURT MASTER



